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m"'ti8factlon aDlOac SeuJor OIIeers 
aDd l'ilota 01 IA over D!'8motlOD 

1400. SHRIMATI PRAMlLA DAN-
DAVATE: Will the Minister of 
'TOURISM AND CIVIL AVIATION be 
pleased to state: 

(a) whether it is a fact that there 
has been serious dissatisfaction among 
the Senior officials and Pilots of the 
Indian Air lines over the promotion of 
some persons rejecting the claim of 
-other seniors; 

(b) if so, what are the details; and 

(c) list of those prol11oted since the 
t::ike Over by the new Minister? 

THE MINISTER OF TOURISl\f 
AND CIVIL AVIATION AND LA-
BOUR (SHRI J. B. PATNAIK): 
(a) No, Sir. 

(b) Does not arise. 

(C) SelectiOn process for drawing 
up a panel for existing and anticipat-
ed vacanC'ies in some senior posts 
'has been initiated and is still under-
way. Promotions will be made in the 
normal way after the process is com-
pleted. 

SUpply Of Op,ium to Government 
Opium Factory, Ghazipur 

1401. SHRI ZAINUL BASHER: Will 
the Minister of FINANCE be pleased 
to state: 

(a) how many Districts are supply-
ing Opium to the Government Opium 
Factory, Ghazipur" with details of the 
production of each district and acre-
age permitted for cultivation of Opium 
in each district; 

(b) what is the criteria fOr issuing 
licence fOr the cultivation of Opium; 
and 

(c) what is the quality and grade 
.. f Opiu1n produced at Ghazipur? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANeB 
(SHRI JAGANNATH PAHADIA): 
(a) "rhe requisite information is being 
collected and will be laid on the 
Table of the House. 

(b) The main criteria for issuing 
licences for Poppy cultivation are as 
follows:-

(i) Licenses are issued in conti-
guous and compact areas in order to 
have effective supervision and con-
trol over PIJPPY cultivation. 

(ii) Licencing Principles are 
framed with the objective of giving 
licences only to efficient and honest 
cultivators. 

(c) The opium manufactured in the 
Ghazipur factory is of about 900 con-
sistence and contains about 10 per 
cent morphine. 
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Financial involvement of State Gov-
ernment of Orissa in intrOducing Crop 

Insurance 

1403. SHRI CHINTAMANI JENA: 
Will the Minister of FINANCE be 
pleased to state: 

(a) what i~ the financial involve-
ment of the state Government in in-
troducing crop insurance, allowances 
to the unemployed and of declaring 
the primary school teachers as Gov-
ernment servants as committed bV 
the Orissa State Government in the 
Governor's Address of 1980, before 
the dissolution of the state Assembly; 
and 

(b) has the State Government exa-
mined the proposal with its financial 
implication and, if so, what is the eX-
tent of financial commitment from 
State exchequer? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE 
(SHRI JAGANNATH PAHADIA): 
(a) and (b). The Governor of Orissa, 
in his address to the Orissa Legisla-
tive Assembly on the 11th February, 
1980, stated that the state Govern-
ment was contemplating a scheme for 
crop insurance to indemnify the far-
mers against loss of crop due to r a-
trural calamities. He also stated that 
the State Government was consider-
ing proposals for declaring the pri-
mary school teachers as Government 

servants and for grant of unemploy-
ment allowance to the deserving un-
employed persons. The details and 
financial implications of these propo-
sals were not spelt out. 

Development at Jaipur in Cuttaek 
District 

1404. SI-IRI ANANDI CHARAN 
DAS: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased to 
state: 

(a) is there any proposal for deve-
lopment of 'Biraja Kshetra' and 'Dasa-
swamedha Pitha' at Jaipur jn the dis-
trict of Cuttak which is a historic 
place of Hindu pilgrimage and tourist 
attraction; and 

(b) are Government aware that the 
people coming from a11 parts of the 
country and abroad are experiencing 
much difficulties for wa"t of comnlU-
nication and accommodation? 

THE MINISTER OF STATE IN 
THE MINISTRY OF TOURISM AND 
CIVIL AVIATION (SHRI KARTIK 
ORAON): (a) No, Sir. 

(b) As the development of facilities 
at pilgrim centres visited by domestic 
tourists would primarily be the res-
ponsibility of the State Government, 
the facilities at these places would 
need to be provided in the State Sec-
tor. The State Government therefore 
is contemplating to construct a Tour-
ist Bungalow at Jaipur. It is under. 
stood that regular bus services are 
available to JaipLlr from different 
pa rts of Orissa. 

Bonds in respect of "N ationa} Rural 
DeVelopment" Scheme 

• 
140S. SHRI VIRDHI CHAND JAIN~ 

Will the Minister of FINANCE be 
pleased to state: 

(a) whether it is a fact that Bonds 
in respect of 7 (seven) years "National 
Rural Development" Scheme came in-
to force about one year back are yet 




